
CENTRAL Al,`, N STRATI VE TRI P NAL ALLF,1 	•AD BE N CH 

Allahabad this the 194" 	day of QW,t.an,h-f 	1994. 

Hon' ble Mr. Justice B.C. =*.aksera , Vice—Chairman 
Hon' ble Mr. K. Muthukumar, Administrative Member 

Original App.ication no. 83 of 19?2. 

1. 	Dilip K mar,S/o sri Om Frakash, Guard, Railway 

C;uarter no. 511B, Lal tnaoar, Allahabad. 

2. 	Fradeep Kumar Yadav, 
367/322, Monatshimoar. 

Counsel for 

Vers 

1. The Union of India t 
N. Rly. Baroda House 

isi ona 1 Rai lwa 2. The Dix 
Allaha•ad. 

3. The Se for Divisiona 
N. Rly Al la ha bad. 

/0 Sri K.L. Yadav, R/o 
ad. 

• • • • 
	h. li cants 

ough the Jeneral ;:.anaer, 
New Delhi. 

anager, Northern Railwa 

Commercial Superintendent 

e Applicant Sri sunil Rai 

4. 	The Sc for Divisiona_ personnel Officer, N. Rly 
Allahatad. 

5. 	The senior 
Alla ha ad. 

Divisional Accounts Officer, N. 

Respond:: 

Counsel for the Responden 
Sri B. n. Paul. 

s Sii A.V. Srivastava/ 

Alois w th 

Original 	..lication nJ. 406 cf 1994 

1. 	subilLsh Chandra, s/c Sri Raja Ra, R/o 407, Rajapur, 

Distt. A l—ahabad. 

2. )/o 

	

	Prasad, R/o 317, K D.S.A. Ground 

Vers us 

1. jhe:inion of 1,hdia through the 	 i anaer 
Rly Baroda 	 Deihl. 

2. The Divisional Railway ;.tanager, N. Rly Allahabad. 

r 
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3. 	The senior Divisional Com,,ercial, Superintendent 
N. Rly Allahabad. 

... Respondents 

3. -Original Application no. 110 of 1993-7_ 

	

1. 	Syed Nizam Hussain, Sko Syed All Hasan, A/a 29 yrs. 
R/o Mbhalla Chiktoli, P.S. Hussaindbad, P.O. 
Japla, District pa la yum. 

	

2. 	Raaubir sharan Kharwar, s/o sri S. Sunder, A/a 33 Yrc 
Rio 877-A Shastri Colony, Distt mugalsarai. 

Appiicants 

Ve r s us 

1. Jnion of India, through 3eneral Manaber, N. .:Uy 
Tlailway Board, Baroda House, New Delr.i. 

2. Chief Commerci,a1 Superintendent, N. Ely Baroda 
House. New De /hi . 

3. Divisional Railway Manaber, Northern Railway.  
Nawab Yusuf Road, Allahabad. 

4. Seni =r Divisinal Co:nmercial Superintendent, 
Rly Nawab Yusuf Road Allahabad. 

.... Respondents 

4. 	Original Application no. 39 of 93 

1. Nirala Singh, S/0 n. singh, a/a 30 Yrs, li/p 
Ram Basic Vidalaya, Darganj, Allahcbao. 

2. Tarak bath pandey, s/o B.D. pandey, Ale 30 yrs. 

V° Village Kewalpur, post Beri-Visa, District 
Varanasi. 

3. Kamla Kant Shukla, S/o P.N. Shukla, R/o Ram Basic 
Vidyalaya, Dara,-)anj, 'All6naoad. 

. 

4. ,:mar Nath, s/o Mangru, R/o Ram Basic Vidyalaya 
Daraganj, Allahabad. 

5. Sushil Kumar Tripathi, S/0 K.S. Tripathi, R/o 
Viliage Lakshagrah, post Lakshagarh (riandia), 
Distt. Aliahabao. 

6. Shyam ShanKer Shukla, s/o sri H.S. Shukia, R/o 
Vaishno Ashram Ram Basic Vidyalaya, Daragarij Distt. 
Allahabad. 

-pplicants. 

Ve rs us 

1. 	Union of India thr Joh Seneral Aldnager Norther -1 

Railwa y, Baroda House, New Delhi. 



vial supreintendent 

... Respondents 

4. 	.senior D visional Comm 
Ay A lahabad. 

// 3  1/ 

2. Chief Commercial super.i.rtendent, Northern Rai lway 
Baroda House, 1,.ew Delhi. 

3. Division 1 Railway Man ger, N. Rly, Allahabad. 

Oridinal Application no, 38# of 1993 

im. 	M(hd. 
104/241 Rpos 

Yap, S/0  P.S. 
ailway Colony 

adim, R/o Village Chakiya, 
Office 	Distt. Allahaba 

•shyap, R/o 66 J.K. Fourth 
mith Road, Allahabad. 

2, 	Ajay Kash 
Avenue, 

1. 	Fa za 1 Ka 
House no 

... Applicants 

1. Jnion of India, throng 
Railway, Railway Board 

3eneral Manager, Northern-
aroda House N. Delhi. 

'Chief Commercial super enderft,-*:—Rly Earoda 
HOUSE New Delhi. 	- 

3. ' Division .,1 Railway !,`Iana•er, Northern Railway 
Allahaba .  

2.  

4. 1  _Senior D 
Northern Railway Nawab 

visional Comme cial superintendent'. 
usuf Road Allahabad. 

.... 'Respondents. 

6. 	Original Application no. 32 of 1993 

1. 	Qamrul H 
Ric 121D riabad, Jogig, at, . llahabad. 

sari, A/a 29 	S/0 Late Sri S.N. Hasan, 

Applicat 

-Versus 

1. Jnicn of India tnrugh ,enral ::anager N. Rly, H 
Boatd Ba oda House New is lhi. 

2. Chief Co mercial super' tendent, N. Rly 
House, N v Delhi. 

Baroda, 
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	 • 

3. Divisional Railway Manager, Northern Railway,—  

Nawab Yusi Road, Allahabad. 

4. Senior Divisional Commercial superintendent, 
Northern hallway Allahabad. 

A MI  le_sp._)n&nts 

7. 	Original A pplication no. 1782 of 1992 

1. 	Vinod Kumar Sharma, --,/o Shri Chabi Lal, R/0 17/A 
Labia Marg, Allahabad. 

• • • Ai+licant 

Versus 

The Union of India through the Chairman, Railway 
Board, New Delhi. 

2. The '..ieneral Manager N. Rly Baroda House, New Delh. 

3. The Divisional Railway managr, N. Rly Allaabad. 

Respondents 

8. 	Original Application no. 1534 of 1992 

.1. 	Si?fam N.-)rain Singh, s/o 
R.N. Singh, R/o Vill & Post 

Distt. Baksur, Bihar. 

2. Ravindia Tripatbi s/o Sri S.C. Tripathi, Rio 
V111. Dharampur Ghurwa, Tehsil Phoolpur Allahabad. 

3. Ram Bharat, s/o .Ardhari Lal, R/o Deogalpur, post 
ma 	Mau Aima Distt. Allanacad. 

... Applicant 

Versus 

1. Union of India, through secretary Railwy board, 
flafi Marg, New Delhi. 

2. General Manager, Northern Rai lay, Railway j3hawan 

(Baroda Hou?) New Delhi. 



3. 	
Chief 3 mmercial Superin-cendent. N. iJ.y Rail 
(saroda House) New De' 'hi. 

agar, Northern Railwa 
suf Road, Allahabad. 

ercial Superintendent, 
ad. 

Respon ents 

	

9. 	Oriain 1 Application no.352 of 1992 

	

1. 	Rajend a prasad Pandey, s/o Sri S.P. pandey 

R/o Viii Nanhoopur, 	
Pahara, Distt. Mir• apur 

App li Ca 

Versus 

The Union of India hrough general Manager 

Nev, Delhi. 

2. The Divisional Railway ,and er, 

3. 
senio Divisional Commercial suodt. N. illy DRM 

of ii 	Allahabdd. 

Respondents
. 

 

10. Orig nal Application no. 4;I0 of 1994. 

1. Rain,dra Kumar, s/ Sri P.N. Jaisaval, R/o 
Gand i Nagar, Mutt iganj, Distt. Allahabad. 

2. Dame h Ghana, s/o 
Sri Late Hari Lal, h/o 19/216 

Luk r Gcnj, Distt. Aljaabad. 

0041 
Applicants 

Versus 

1. 
The inion of India through the Geneial Mina L;er 

N. Rly Baroda Fou e, New Delhi. 

2. 
Divisional Railwa Manager, N. Rly Allah bad. 

hawan 

4. Divisio al Railway 1N :.a 
D.R.M. Office Nawab 

5. Senior Divisional"Co 
D.R.M. Office, Allah 

N. Rly 

:-)1" Allahabath 

1 

3. 	3E41 or Divisional Commervial superintendent, 



• 

N. Ely, Allahabad. 

Fisponderts 

Original Application no. 400 of 1994 , 

1. Ran Niranjan Singh, A/a 38 Yrs, S/c Sri R.N. Singh 
R/0 183-Alopibagh, 

2. Km. Shashi Srivastava, A/A 26 Yrs, D/o Sri V.N. 
Srivastava, R/o 1 Dhirc.)hwas Khothi, Alopibaah, 
Allahabad. 

3. Dinesh Kumar, A/a 	Yrs, s/o Sri G.S. Lel Srivastava 
R/o VillaE & Post Sindhora, Distt. Mirzapur. 

• • • ApplioJnts 

• 
1. 	jnion Of India, thrAigh General :ilanag,r, Northern 

Railway, Railway Eoard, Earoda House. N. Delhi 

2. 	Chief Personnel Officer, N. Rly, baroda House. 
"ew Delhi. 

3. 	Divisional Railway :',anaer, Northern Railway, Nawab 
Yusuf RDad, Allahabad. 

4. 	senior DiVisional Commercial :Superintendent 
N. Aly , Allahabad. 

... Respondents. 

12. Original Application no. 3)9 of 1994 

1. Kadin Ahmed, S/o Sri Abdul Shafoor Kh,,n, A/a 30 Yrs 
R/o 182/K/1, A.D.A Colony Rajr.7;opur Allahabad. 

2. Sr i josh prasad, S/o Sri Narain Prasad, A/a 26 Yrs, 
93-i:Latiydra Roadn Alopibaoh A ilaHabad. 

K6mieth singh, 	Sri 	m Sall singh, a/a L:7 Yrs, 
R/c 129 Alopibaoh, Allahabad. 

4. 	Rujesh Kumar, S/o Narain Prasad, a/a 28 Yrs, R/o 
544 Cglonelganj, Allahabad. 

5. 	Arun Kant srivastvd, S/G sr_ M.P. Srivastava, 
a/a 	Yrs R/o Azad Scuare, 	rribagh, Allahabad. 

6. 	Km. vibha Sarswat, D/o S.H. 	rswcit, a/a 32 Yrs 
R/o 13-BC, Leader Road, Aailv„ay Colony Allahabad. 

7. 	Km. Abha sarsw,A, D/o 	sarswat, a/a 27 Yrs 

7 



y Colony, Allahabad. 

S/0 Sri Pram Kumar, 
51—L Rajrodp—pur, 

... Applicant 

General Managu=r, N. 
House, New Delhi. 

r, N. Rly Baroda HOuse 

►  

• • • Applica is 

1/ • 7  / 

Rio 133-8C, ead Road, Rai 

nkar Srivasta 
rs, R/J 130—C 
d. 

Versus 

1. inion 	India thlu,uci 
Railway Board, Baroda 

2. Chief p rsonnel CHI 
1,ew De hi. 

3. Divisional Railway M 

4. Senior Divisional Co 
awab usuf Road, Al 

aer, N. Rly, A lianabad. 

nercial Superintendent, N. Rly 
ahabad. 

Ravi Sh-
A, a 26 
Allanab 

.... Respond 

13. Origin -1 Application no. 397 of 1994 

a 
1. Piyush Kumar Dwivedi /0 K.K. DwivEdi, A/a 9 Yrs 

R/o50—A nadnwapur Alla bad. 

2. ilmesh 
R/o C-
Varana 

saran sis Har Sh(Inker Lal, A /a 34 rs 
7/273—s, Indi n Press Colony Jagatga 

  

3. Rajeev Kumar Srivastava, S/0 P.M. Lal, a/a :0 Yrs 
R/o CK 63/209—A Choti Piyarie District, Varanasi 

4. Amulya Kumar Gupta, /0 Sri N.K. Gupta, a/a 30 Yrs 
R/o 17= purana Katra' Allahabad. 

nts 

5. 	Surend a Kumar s/o 
post alimpur, Dist 

Lal a/a 30 Yrs, R/o 	11. & 
Varanasi. 

6. Rakes 
A/a 2 
Allah 

Behaii Sriva 
Yrs, R/o 12 
bad. 

ava, S/o K.B. Srivast a, 
as—Ki—Satti, Khuladba 

7. Priya Kant sriva=ta 
R/o S 1/64-2G Chupe 

8. Frave n Kumar S/0 S 
3/13— —8, Nawalpur 
Varan si. 

S/o Sri A.N. Lal, 
ur, Distt. Varanasi. 

.prakesh, 48 28 Yr R/o Shi v 
lony, Y,eerapur gasahi e, 

33 Yr 

Vers u 
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1. 	Union, of India, through General Manager, N. Rly, 
Railway Board, Baroda House. New 5elhi. 

G • 	Chief Personnel officer, Northern Railway, Baroda 
housei New Delhi. 

3. Divisional Railway Manager, Northern Railway, Nawab 
Yusuf 	Road, Allahadad. 

4. Senior Divisional Commercial Superintendent 	Rly 
NawanAlusuf Road, Allahaba.d. 

... Respondents. 

14. Original A pplicatior no. 1702 of 93 

1. Rajendra Pfasad , A/a 24 Yrs, s/o sri R j Bahadur 
Singh, R/o Vill Khapati, Post Knapatia, Distt 
AllahaLiJO. 

2. Dhalam pal Singh, A/e 32 Yrs, S/o L.R. Singh, R/o 
Vill. 3hamoir Singh pur (sawaran) P.O. Aurai, 
Distt. Varanasi. 

3. Mahesh Prasad, A/a 35 Yrs, 3/o sri Romji Pro d 
R/o Mohalla larsurampur, Post Mughalsarai, p_stt 
Varanasi. 

4. Munna Lal, A/a 29 Yrs, s/c Sri Cheddi Ram H/o 
Vill Chandhasi (Khuswaha Basti) Post ChandhaSi, 

Mugalsafia. Distt. Varanasi. 

... i p licants 

Vers us 

1. union of India, through General manager, N. Rlv 
Baroda , Houses  New Delhi. 

2. Chief Commercial Superintendent, N. Rly, Baroda 
House, ';‘'ew Delhi. 

3. Divisional Railway manager, 	Rly Nawab Yusuf Road, 
Allanbad. 

4. Senior Divisional Commercial Superintendent, DRM 
Office Allahab,h. 

lieFpondents 

15. Original A oplication no. 1227 of 1993 

1. 	Lal Bahadur, s/o Sri Jhanna, A/a 28 Yrs, R/o vill 

‘\- 
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Bhawarohi, p.0. sindhaur, D 

2. Kishorilal, S/o Jhanna 
P.O. sindhaur, Distric 

3. Eorilal, s/o Jhanna, 
P.O. Sindhaur, Distt. 

Dint-sh—Prasad, S/o sri 
R/o Vi 11 & w.0. Barain 

5. Ram Subhag, S/o Sri D. 
vi 11 Murahuan, P.G. S 

6. Sunil Kumar, s/o sri 
r/o B.P. 285 Ravi Nag 
Mughalsarai, Varanas' 

tt. Mirzapur 

A/a 32 Yrs R/o \A11. 
'Mirzapur. 

a 30 Yrs, H/o Viii Bha Narohi, 
irza ur. 

Shvnath Prasad, A /e 
Distt. Mind ur 

Singh, A /a 27 Yrs, R/o 
karganj Distt. Varanasi. 

nshi Lal a/a 31 Yeras 
Colony, Near Kali 

hawaro 

Yrs_ 

... Applica nts. 

VET sus 

union of India ttroug 
way Board Baroda Hous 

Chief Personnel Offic 
Delhi. 

Divisional Railway ma 
Nawab Yusuf Road, A 1 

4. 	Senior Divisional Com 
Navab Yusuf 

r, N. Rly Baroda House 

Geperal Manager, N. 
. New Delhi 

Rail— 

New 

aer, Northern Railway 
ahabcd. 

ercial superintendent 
ad, Allahabad. 

Responder 

115. Original Application 

1. Santosh Kumar Dwived 
R/o-Vill & Post Sind 

2. Randhir singh, 3/0 s 
P.O. Makhmet) ur Dis 

3. Virendra Singh, s/o 
post Rampurphamave 

4. Jitendra Bahadur sin 
vi 11 and Post Ramp ur 

5. Ran Vijai Singh, s/o 
Aampur Dhamava, Dist 

6. Vinay Ku.7:ar singh,s/ 
r/o vi 11 E. post Ramp 

7. Bodha Singh, s/o  

. 873 of 1993 

S/o Late Sri R.M. 
ora, District Mirzapu 

. Singh, r/o vill sul anpur, 

. 

S. Singh , r/o vill 
tt. Allehabad. 

h, s/o sri A.singh, r/ 
Dhamava, Distt. Allaha ad. 

B.R. Singh, r/o vill & posTt 
Allahabad. 

;,ahesh Singh a/a 2 Years 
Dhamava, Distt. All habad. 

R. Bahadur, r/o vill c adpur, 

amp ur 

-40 
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Bhitaura, Distt. Fatehpur. 

Singh s/o sri A . Singh, Rio Vill Athima,,w, 
post Bhitaura, Distt. Fatehpur. 

post 

B. 

9. 	Kunwar Raiendra Singh, S/c sri .:.B. Singh, a/o 
Badi Madari, F'Dst Siswan, Distt. Allahabad. 

Churiydni, post churiyani Distt. Fatehpur. 

11. S.C. Mishra, S/o R.S. Mishra, r/o vill Jathi cost 
N",ahildinour, Distt. Allandbad. 

12. riardwar, Sic) Ram Singh, r/o vill and post Kaunia 
Dist Azamgarh. 

13. Ajai Kumar Srivastava, s/o sri (Late) saheb Lal 
Srivastava, r/o Vill a post Sindthora, Hitt. 
Mirxaur. 

14. Avant 1L-athak, S/o S.N. Pathak, r/o B-24 G.T.'2:;. 
Karelli Allahabad. 

r Surendra 	S/0 J.B. Singh r/o -Vill 
Madari, post Siswan, Distt Allahabad. 

h singh,.s/o M. Singh, r/o vill and post Rampur 1 
istt A ,lahabad. 

10. Ra-gnVencira Pratau Singh, s/o Sri V. Singh r/o will 

1 

Gupta, S/o K.L. Gupta, r/o 4 HB/107 3, a "dgar 
ny Varanasi. 

omuddin, s/o sri sahauddin, r/o 537—A Ghanshyam 
r Colony Allah,,bad. 

... Applicants 

Vers US 

1. 	jni n of India, through ,3enerz 1 Manager, N. R1V 
Rai w ay Board, Baroda House, N. Delhi. 

15. Kunw 
Bell 

id. Rame 
Dnamava, 

17. S.K. 
lc  

18. Hish 
Naga 

f :;-- ersonnel Officer, t:orthern Railway, Barode 
e, n i, w Dc 

sicnal Railway i:,an,.ger, Northern ;railway, 
b Yusuf Road, Allahabad. 

or Divisional Commercial superintendent, 
hern Railway Allahabad. 

... Respondents 

2. Chi 
Hou 

3. Div.  
Naw 

sen 
Noe 



A, Origina 

1. 	Mahes0 Ku. 
Furana Ba 

01) 

ppiication nc, 779 of 1993 

ar, S/o sri H. Lai, r/o New Lasker 
hrand, All.ahabad. 

... Applicants 

ne, 

Ve rsus 

northern Railway, Barod House, New Delhi. 

2. 
The Divisional Railway Manager, Northern Railxn, 

Allahaba 

T 
Divisional Commercial superintende 

Railway Allanabad. 

r Divisional Personal Officer, N. R 

... Respondent 

1.- 	The t3if 

3. The s- ni 
)rtnern 

dia throU4h the General Manager, 

4. The seni 
Allahaba 

5. The senior Divisional Accounts 
Officer, N. R_ Allah 

kg. Crigina 

1. Samarna 
P.O. Mu 

2. Om Prak 
44 r/o 
Mugalsa 

1. Union 
Railwa 

2. Chief 
N. Del 

3. Divisi 

Senior 
Al la ha 

Application no.746 of 1993 

h Singh S/o Salik Ram c/o vili Kureh—Khurd, 
alsarai Distt Mugalsarai. 

sh Sharma, S/o Late Sri puttoo Lal Sharma 
vill Farshuranour (sikatia) P.O. 
ai, Distt H'1.1;alasria. 

... Applicants 

Versus 

f India, throLgh General manager N. ly 
Board, Baroda House. "ew Delhi 

,ersonnel Officer, N. Rly Baroda Hous 
i. 

nal '2.ilway Manager N. Rly Allahabad 

Divisional Coimercial Superintendent N. R1 

ad. 
Responde 

Origi al Applicatior no. 530 of 1993 

Chandra, S/o Sri R. ,:harap,r/0 viii 
nj P.S. Raipur, Tehsi Machlishahr, District 

r. 

1. Rames 
Umarg 
Jaunp 
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2. Satya prakash, sic Adhya, a/a 30 yrs r/ -.3 vi it 
Rampur sawai, P.O. R. jupur, Tehsi 1 Machlishahlik 
Distt. Jaunpur. 

3. Jamuna prasad, 5/0 Srinath r/o Gopaipur, p.c. Rampur 
Tchsi 1. patii Distt pratapgarh. 

4. Sri Ram ;3ingh s/c sri Mural., a/a 29 yrs r/o 
Viii Behc;aul Khurd, P.O. Surv,'an Misirp ur, 
Tehsil Patti Distt. pratapgarh. 

5. Uma shanker, 3/0 sri (Mote Lal rip viii Banbirpur 
Raipur, Tehsil Machlishahr Distt Jaun;7,ur. 

6. Laxman Singh, 3/0 sri 	 .r/o viii Eehdaul 
IKhurd, p.o. Surwan misirpur, Tehsil Patti 
Distt Pratpgarh. 

Girja shankar, s/o sri 	Lal A /a 31 yrs 
r/c viii l'anbirpur, P.O. Raipur, Tehsil 
Distt„ Jaunpur. 

	

8. 	Rajendra Prasad, 3/o sri Ram Lal, r/cJmarganj 
P.O. Raipur, Tehsil 1.",achlishahr, Distt Jaunpur. 

Amrit Lal, Sio Sri r.ath rOt ,  villUmarnanj 
Raipur, TF bsi1 Machlishahr District Jaunpur. 

10. Hire —al, spo Sri Ram i,ath, r/o vi it Umarganj, P.O. 
Rai ur„ Tehsil Machlishahr, Distt. Jaunpur. 

... Applicants 

Versus 

	

i. 	UniOn of India through General Manacler, r':orthern 
Rai lway Rai lway Board, Baroda House, New De lhi . 

2. Chief Personnel Officer, Northern Railway, Baroda 
house, I ew Delhi. 

3. Divitional Railway ,:.anager, 	Rly Nawao Yusuf 
Racd 

3 ni _r Divisional co--.mercial 	eri ntend nt, N. Riy 
1 a ha .;ad. 

Hespon:I.2nts 

10. Original Application no. 479 of 1993 

	

1. 	shiv Shenker, S/o Ram Lakh;:n, f/ vill 	 Khurd 
-20st :_;aura Distt. iradirc3c3 rh 

sari shanker, 3/0 sri Chcotey Lal, r/o vill Banvirpur 
post Rampur, Distt Jaunpur. 

	

3, 	R .Jrn Eahadur, 3/0 sx_ 	Lal, rjo Purani Bardahi 
Bazar, Post :.',ukundasaganj, Tehsil Patti, Distt. 

3 



/ / 	-1- 3  

4.  

5.  

6.  

7.  

8.  

9.  

10.  

1.  

2.  

3.  

4.  

2t. 

1.  

2.  

3.  

Ram Ashr y, S/0 sri Ra 

Misirpur, post Suvansa 

nker, Sio sri chottey Lal r/o vi i1 
Distt Jaunpur. ur, Post R.:mp  

Ram Khe eWan, s/o sri andhai. r/o vi 11 Sawai Rampur 

POst sa ai-Bika, Dist' Jaunpur. 

Ram pa adur, sic sri 	Abhilash, 
r/p yin 

p 	
Kha agrai, post s nasa, Distt. Pratapgarh. 

un.  

Ramshn cl, S/o 	
C ottey Lal, rio Eanveer ur, 

post Ra )ur Distt. a1 nr, ur. 

Lalji, -po sri nataph r, 
	viii Meerpur, 

Madhupu 	Distt. Jau ur. 

Shesh Bath, s/o sri 	
ta Saran , r/p vi it 8 post 

Si laud 	Distt. Pra i pgarh. 

Vibha Sh 
Banveer 

Versus 

jnion •f India throu h General Manager, N. 
Board atoda House, ew Delhi. 

Chief i.erosnnal Off' er, Northern Railway, 
House, New Delhi. 

Divisional Railv.ay, 
Allah bad.-  

Divisional C• nercial superintendent 
Senic 
N ort he rn Railway A llahabad. 

Origi tal Applicati 

Kisha Singh, s/o 
'Jya d Colony Cr. 
Vara asi. 

Rare-h, s/o sri Ra 
sibt an post Mogul 

Ash:) Kumar pandey 
Sibt an, Pars Kura 
Dist . V,ranasi. 

no. .416 of 197?3 

5 i Ram Nagina Singh r 
. 702 C, wugalsarai, 

tanager, Northern Railv 

i r/o vill & P.O..Parshulamp 
rai, Distt. Varanasi. 

s/o sri Balmiky ranee r/o 
line :?ar 

ur, P.O. Mugalsarai, 

Adhar, r/o village Su 
Tehsil Patti. Ditt PI 

• • • 

... Respond nts 

Ap lican 

0 
stt. 

va t  s/o sri S.M. sriva 
no. 128—K Mugalsaraj tava, istt 

s/o sri Deep Narain ' 
. no.' 694—A mugalsara 
	Dist. 

Applica ts 

‘\- 
""r .7•4" 

4. 	Prem Kumar srivast 
r/o oco Colony Q 
Varanasi. 

b. 	Dili 
R/o 
WI* 

p Kumar Sinha 
Hanur Colony 

1 
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Versus 

1. union of India through General Manager, N. Fay 
Rail,,,ay Board, Barcda House, New 

2. Chief Personnel Officer, Northern 	 Baroda 
Delhi. 

DiviSional Railway 	 Northern Railv,.ay 

4. 	sc=r5o. Divisional Commercial Superintendent, Northern 
Railway, Nawab Yusuf Road, n11ohanad, 

,esponcknt s  

21.. Original Application no. 1036 of 1992 

1. 	Sant 
cola 

sh Kumar s/o sri B.J. Sharma, r/o 146—A Loco 
y 

• • • Applicant 

Versus 

2.  

3.  

Union of India thr:Judh the ..]eneral ;\:,anLger, N. Rly 
Barad House, New Delhi. 

Divisional Railway Manager, N. Huy Allanabad. 

5eT.irjr Divisio .al Commercial superintEndent, N. Riy 
Allahabad. 

•.. Respondents 

Origi 1 	piJicution no. 1303/92 

Ku;:-Iar Fandey, 	 Pandey, 
ndari Sttion Ho. iaunpur. 

yoti Saxena, 	sri R. saxena, 99/333, isaau 
Ghauraha, 

60 Bh 

2. 	Smt. 
Sadha 

Vers us 

Union of India throu[2h General w,anaRer, N. Rly 
Barad House, New 

2. 	The Divisional Railway 	r, Northern RiailveY 
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Allahaba d. 

3. 	The srnio:-  Divisional commercial Supdt. N. R1 
DRM Office. Ailahabad. 

... Respondent 

24. original Application n . 1715/92 

1. Indu Pra ha pander, 	sri S.N. Pandey, r/o 
94/1A Gana Bazar Tit, rganj. Allahaba:. 

2. ant. 	 Si 0.P Mishra, 
62. Bhandari staiion Ro d, Jaunpur. 

Applicant 

Versus 

1. 	Union of 
Borada H 

India through 
use, New Del 

General Manager, N. R1 

2. Divisional Railway man 

3. senior Divisional Comm 
Office Allahabad. 

ger, N. RlY A llahabad 

rcial Supdt. N. Rly DR, 

• • • Respondents 

243-  Original Application n 

1. Kripa Sh nkar, S/o sri 
P.O. Ram Nagar, Distt. 

2. Umesh Ch ndra, sjo s 1 
P.O. Bha 	Hitar, Dis  

. 139/93 

V. Nath, Vill P:,ata—ka—pura 
Allahabad 

J. Prasad, R/o ,/ill Tikari 
t. Allahauad. 

... Applicants 

1. 	Union of 
Baroda H 

Sr. Divi 
Offi 

Versus 

India through 
use. New Delh 

1 Railway ;:an 
I
: 

ional Commerc 
e Allahabad. 

eneral Manager N. Rly 

er, N. Rly, Allahehad 

.1 superintendent, N. ily 

\\ ... Respondents 

01111111111•11111rtrr 
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26. Origin 1 Ap lication no. b14/92 

1. Sri Kr shna l\and Pathak, S/0 Sri T. Pathak, r/0 
vill. Amaon, P.O. Sahibaanj, Distt. Varanasi 

2. Subit De, 5/0 S.K. De> r/o. Urna Kutir, Station 

Road, Jaunpur. 

... Applicant 

Versus 

1. J ion of 1ndie through General Manager N. Rly 
3arOd House, New Delhi. 

2. Divis oral Railway Mana:7,er, N. 1-;ly, Allahabad. 

3. . Sr. D visional superintendent Commercial N. Rly 
DB1f, 0 floe, Allahabad. 

Respondt-nts 

2'. Origi 

1. 	Satya 
A/:$. 

nal Applicaion no. 777/93 

Era .Kash Mishra, 3/0 Sri R.S. Mishra, R/0 
176 Krishna Nagar, Keedoanj, Allahabad. 

App li cunt • • • 

Versus 

1. Jnio Of India through General 1..lanaoer, N. Rly 
Baro a House New Delhi. 

2. The tivisional Railway Manager, N. 

3. Sr .D visional Commercial superintendent , N. Rly 
DP!'.;:ice Al la habad, 

nes , onc:en ts 

Jriginal A pplic,ior, nc. -i337/93 

1. 	shashi Kumar !„ishra, S/0 R.A. 	 r/o Vill 

f3ha a ost :;archana, 1.s. l:archana , Distt AllaWabad. 

present /Address 134— Tula Ram Bcgh t. 11,--ha:_ad. 

Tte ndra prasad 	 S/0 Sr. D.P. Pdshra 
Vii Kasidahan, Pst Nathaipur , D stt. Varanasi 

Rly A llohabad. 

• • • 

Versus 

a. 	Ano p Singh, Sio 	 n ft!' 7- 
—,-.; ,-jar Rho.; pur , 	iitttoo, 

Vi 11. and F.O. 
Dist,-c.. Pratagarb. 

ApplicLts 

\-- 
	 .,1") 
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1. 	
Union of India through -eneral nanager, No 
Barcda House, New Delh 

2, 	
Division 1 Railway Ala ger, N Rl N. 	y Allahabad 

3. 
Senior  Divisionl Comme cial Superintendent N. Rly 

Allahabad. 

4. 
Seniorivisionl Per anal Officer, Northern

q. 

 

Railway Allahabad. 

5. Senior 
• Allahab 

if 

ivisional Ac 
d. 

Lints officer N. Rly 

... Respondent 

21. Origin 

1. Rajesh 
R/o 35 

1 Application 

Kumar Tripath 
7/1, jayanti 

o . 1028/93 

s/o Sri R. iripathi 
ur, Dhumaggang klldhab d. 

AppLicant 

Versu 

	

1: 	Union of India taro 
:;eneral h'ianagel N. ly 

Barod House, 	Delbi. 

er N. Rly Allah 
2. 

Divis onal Trlailway anag, 	
ab O. 

3. 
Senio Divisional C m ercial tAanager, N. R y 

DRM. ffice Allah& d. 
... Respondents 

36. Orig nal Applicati 

1. 	Shiv Prakash Dubey 
Na,Ara ura (Kakraha) 

no. 1243/93 

S/0 S.D. Dwivedi, r/o Vi 11. 
P.O. Fatehpur, Distt. ,,au. 

4t.  
Applica 

Yer US 

ough 6eneral ;:;onager N -?,ly 

De lhi. 

aneger, N. Rly Alla abad. 

Conuercial r,anager, N. Rly 

• • Respo dents \ •  

1. 	Jni n of India th 
Bar da House. Neu  

0 	Divisional Railw 

3. 	se nior Divisiona 
Allahabad. 

.16 



• 
4. Ori gin a1 Application no. 1362/92 

1. Pawan Kumar Pandey, S/o Sri S.S. Pandey, H/o 161/5 
A, Az d Na gar, south Maiaka, Allahabad. 

2. Arun K 
Vill. 

umar Sing h, s/o Late Sri Ramkant Singh, Rio 
F.O. Kaju, Allahabad. 

... Applicant 

Versus 

1. Unin • f India through General Manager N. Rly 
SarOda House. New Delhi. 

2. Divisional Railway :::anager, 	Allahabad. 

a. 	Sr.' D' visional Commercial, Superintendent N. Rly 
A llah bad. 

... Respondents 

32, Origin =1 Application no. 1511/92 

Suresh Kurz Srivastava, s/o Sri R.K.L. Srivastava 
r/o 36A/60, Judhwal, Tilharganj Aliahabad. 

... Applicant 

Vers us 

1. 	The tin on of India through General Manage 
Baroda House. New Delhi. r, N. Rly 

2. Divisi•nal Railway ,Manager, N. Rly All hibac. 

Di isional Commercial Supdt. N. lily • 7 m Office Alla ha•d. 	 Ja  

•-• des  )c nd•nts 

3. Original Application nc. 1609/92 

1. Sharda Babu, s/o Ghossit Lal, Rio - 65, Nakhas Kona, Aliaha ad. 

2. 	Asrar ahmad, s/o Sri Ahrar Ahrna 4 
r/o 553 Attarsuiya, Allahabad. 

Applicant 

Versus 



1. Union of 
All habad 

2. Divi siona 

3. Sr. Divis 

19 /1 

ndia trough 

Railway mana 

onal Ccmmerci  

neral Manager 1M. Rly 

er, N. Illy Allahabad. 

1 Supdt. N. Rly A llah bad., 

... Respondents 

321. 

1.  

2.  

3.  

pplication no r  1628/92 Original 

Vi jai Kum 
Colony Cr 

Suni 1 Kum 
693—B Hap 

Narayan D 
131-3H, F 
Allahabad 

✓ Sinha, S/o 
✓ Colony muga 

✓ Sinha, S/0 
no. 694—A Mu 

ri D.N. Lal, r/o Hapar 
halsarai. 

i V.N. Lel, R/o Cr. 
arai. 

0. 

tt Dubey, s/o Late Sri K.D, 
rst Avenue, Railway Colonyl, 

Dubey, r/o 
smith Road 

... Applicants 

1. Union of 
Baroda Ho 

2. Chief Corn 
New Delhi 

3. Divisiona 

4. Sr. Divis 

Versus 

ndia, through 
e. New D-lhi 

erci a 1 superi 

Rai lv a y Rana  

onal Conmerci 

General Manager, N . R y 

tendent, N. Rly Baroda House 

er, N. Fly Allahabad. 

1 Supdt. N. Rly Allaha 

... Respondents 

35. Original 

1. Mithhsh 
r/p 41—C 

pli oz,ti on no 

urnar M_ shra, 
aghambari Roa 

1663/92 

o Sri H, R. tdshra 
Tilak Nagar, Allahab d. 

2. Sharad ph 
C/o G.P. 
Nehru Roa 

3. Ramji Ver 
173/B Rai 

ani, s/o Late sri G.P. Dhayana, r/o 
hayani , pra ya Sangit Samiti, 12—C K mla 

Allahabad. 

a, 5/0 sri tt , . verrna r/o House no. 
way Colony no I Subedarganj, Allaha ac. 

.applicants 
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Versus 

I. 	pion of
. India through 'General Wanager, N. ibly 

Baroda House, New Delhi. 

2. Chief Commercial superintendent, N. Rly Baroda 
Ho us e ew De l hi . 

3. Divisi nal Railway ',anager N. Rly 

4. 
Sr. Di isional Conmercial Supdt. N. Rly Alldhat 

_espondents 

344 Original Application no. 1773/92 

I. 	Vinod. Kum ,31. 
 Sic) Sri R.Y. EOM, r/o C 757, GTB 1:aqar 

Allahabad. 

2. 	Virgin ra Kumar, S/0 Sri R.S. Pad 
Rio - 2VB/76/C/ 

1003, Allapur, Allahabad. 

Sania Kumar Srivastava, s/o 31i R.P. Srivastava 
B/5A,-Chekia, P.O. GTB Nagar, Allahabad. 

... Applicants. 

Versus 

I. 	1nj.;r1 
of andia through S'eneral 	ler, N. illy 

Kew elhi. 

2. 
The .ivisional Railway ;!,anager, 1\. Rly Al]ahabad. 

3. ivisional Gummi. Supdt. Northern Railway 

ffice Allahabad. 

Respond=-nt 

..)rig nal A fic.tion no. 181/,i2  

J. • sudi r Kuor /sfo 	
Hridaya Narain south of Janta 

Road, 	
Yar, Distt. Patna, 'resent Address. 

101 Apand Bagh old Baiharana Allahabad. 

... Applicant 

Vers us 
2- I 



2.  

3.  

4.  

5. Sr. 
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Union cf lIdia thruugh 
Gneral ;Manager, N. Rly 

Baroda Hou e. New Delhi. 

Divisional Railway ManagL4r, N.Rly Allanabad. 

Sr. Divisi•nal Commercia Supdt•N• Rly Allahaba 

ly Allaha 
Sr . Divi 	nal Personnal Officer N. 

Divisional Accounts Officer, N 

... Respondents 

36. Original 4'pp 	nu, 1822/92 

Sio Sri 6.P Srivastava, i/o 101, 
ana Allahabad 

Versus 

1. 	Jniun -
0f India through tho Gen.:;ral Manager N Rly 

Barode Huse. Allahab9O. 

1. 	Arun Kuma 
Old Baiha 

Applicant 

Allahabad. 

onal Commercial Supdt. N. Rly. Alla 

Tonal Personral Officer, N.'fily All 

2. Division 1 Rai lv.ay 	ger, N. Rly 

3. Sr. Dvis 

4. Se. Divi 

5. Sr. Divisional Account-: Officer, N. Rly Ali.  

iaba d. 

,a bad. 

bad. 

2.  

Respondents 

Applicaton n:. 1825/92 

pratap Singh, Sio R. Singh, R/o 	
han, 

karganj, Distt. Varanasi. 

Virendr, Bahadur Singh, S/o sii R.B. Singh, 
Vill Prempa , post Ch.)kia Distt. Varanasi. 

rased, s/o Sri Lelji, R/o Viii Muraho 
	post 

anj, Distt. Varanasi. 

j 	
S/o Sri B.R. Yedav, R/o Vii 

, post ShikarOanj,-Distt. Varanasi. 

Murari, Si nr 7, a/o Sri R. Murat, r/ 
ra han, post Shikargahj, Distt. Vara asi. 

6. 	
a ratap Singh, S/0 Sri R.B. Singh, ,/o Vi 
post chakia, istt. Varanasi. 

37. Origina 

1. Virendr 
Post Sh 

/0 

3. :,,Fohan 
Shikar  

4. Brij Ft 
Muraha 

5. Krishn 
vi 11 ::. 

Surend 
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Vers us 
14ir 

1. Union of India through ::3eneral f.anager, N. Rly 
Baroda House New Delhi, 

2. 

 

Chief (,ommercial Superintendent, N. Rly Baroda 
House New Delhi. 

3. Divisional Railway Manager, 1,;. 	Allahabad. 

4. Sr. Divisional Commercial Superintendent , 
Rly, Allahabad. 

Responderts 

Oziginal Application no. 1231/92 

A ok Ku -,ar,sinha, 	Sri :.P. Sirha, r/o 233, 
d Bairahana, Allahabad. 

2' 	ki arivatava, 	Sri Om Frakash, r/o 36/51 
panda Phaaapur, Himmatgang, A llahabaLl. 

Ao liiifts 

Versus 

1. Union of -India through:ieneral 1,',anager, N. ij,1y 
Daroda House, New D lhi. 

2. Divisional Railway Manager, N. Rly Allahabad. 

S. 	sr. Divisional Commercial supdt. N. Rly A liahabad. 

Respendrnts 

4.1.• Original Application no. 383r52 

	

1. 	shwetank Verma, -/o sri B.10  Verma, r/o 25, Jhos ki 
satti, Khuldabad. Allahabad. 

App lica n t 

Versus 

	

1. 	anion of anida throughneral manager N. Hly 
cis hou-;e, New Delhi. 

• • • 

40. 

2. 	::)eneral :,,anacr,r, N. 
H,ouse), N. w Delhi. 

Rly, :ja i 	Bhawan (Baroda 
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e•N 	
3. 	Chief 0 mmercial Supdt. N. fly, Rail Bhawan, 

B,-,:r- oda House, New Delhi. 

	

4. 	Divisional Railway Mara jer, N. Rly, DRM Lffice 
Allahabad. 

Sr. Divisional Commercial Supdt. N. f.ly , Allahabad. 

4- 
• • • 

Oriclina 	Lcatf on ro. 643/94 

1. 	Shiv Da a 1 pandey, ;/o Late Sri Pt. Krishan • andey 
r/o Slo k no.27/10, Labour Colony, Naini All habad. 

Applicant 

Versus 

1. 	The Jni n of Inida throigh General manager, 
Barocia ouse, Nev, Delhi. -  

Respondents 

2. --Div-is 	1 Railway ..:4ailager.-,-_N-:;---1-1-1y 	11a-ha ..)a 6. - 

3. Sr. Divisional Commercial Manager, N. Ely Allahabad. 

. . . Re psonde nt 

43. Original Application no. 61/94 

1. 	Santos Kumar Sinha, s/o L.J. Sinha, a/a 32 Yrs. 
r/o Vill Kanharpur, F O. Khardan, Distt. Varanasi. 

Applicant 

Versus 

1. Union  •f India tinroual general ;,tanager, N. 
Baroda House, New De.ni. 

2. Chief commercial Supdt. N. Ely Baroda House 
New De) 1. 

3. Divisional Railway Manager, N. Rly, Allahabad.  

4. 	Sr. Di isional Commerial Supdt. DRM Office 
Allaha ad. 

Responde is 



• • • 
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42f. Uriginal App1ic ti on no. 394/93 

1. 	nand Singh, S/o Sri S.L. Singh, 
411aha oa d. 

r/o 524—e, T raffic 

Daya 1 Singh, r/o 2. 	Raj K m&r Singh, S/b Sri 
m .G. arc, Allahabad. 

3. 	.•ai p at-;.ash Singh, 
:,'..arg„ Alia ha bad. 

S/C Singh, r/o 5 

4. Santo 
Marti 

h K..∎ 7111.  Singh, 3/0 Sri M.D. singh, r/o 
13aha tad. 

S.K. inch, S/0 	Singh, r/o 13/3 Kercia Bag 
Colon; , Allahabad. 

i'ratap 	s/o sri K P. Sin(„*, Retd. 
pal P.B. inter College. Pratdpgrh. 

6. 	J h 
Frir:c- 

i. 

 

Barud, r/ 10. surd 1 Kumar Dania, s/o 	 R.N. 
All:,habad . T::aoar 

-;unil Kum r singh, 3/o sri 
Gujar a, 	lirayadeeh, Distt. 

gill l i'Lf;ar sine:I?, 3/0 $'ri 

695—B 

singh, rjri, 
Fratapgarh. 

r/o 
a, post 'irayude.Tha, Distt. Yra-tapgarh. 

s/o sri 	itdhalcaTts  rto 
Loco Colony Alluhabad. 

Late 	 AMP 

11. rajai Kuriar Srivastava, s/o sri 	 sriv,.stava, 
r/o 1.2 Balua Chat, Alla haad. 

12. Ikes Kumar sriv:istaa, ./o sri U.S. Srivastava, 
R/o 1 8 ,",atiyara Road, AllahabaH. 

 

versus 

• • • Applicants, 

    

1. uni:in of Lridia, thr,:uc2h General '..",anaber, N. Rly 
y Loxj, i:aroda House. New Delhi. 

2. Ch of F 	onnal Uffice7, 	Rly Baroday House, 
hi. 

3. Di vis dna]. Rai lvra y 	, N. Rly Alla ha ba d. 

4, 	Sri. ivisional Coznercial Supdt., N. -1,-;1y 
A lla abad. 

:respondents 

Or5 gi al Apr. 11 co ti on no. 633/92 

Sri LaIaRam, r/o 61A/i Teliarganj, 

Applicant 

L. Ramj' S/o Late 

abad. 
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Versus 

10 	
Jnion of ndia, through eneral ana.,er, N. hl 

Be oda Ho se, Kew Delhi 

2. The Divis onal Rai lt-,;:3y 

3. Sr..Divisional Commerci 

Respondcnts 

anager, N.ly0Allaha 

1 supdt. N. Rly Allaha•a 

706/92 

Sri (Late) B. Singh, 
Allapur, Allahabad. 

/o Sri N.U. Sidoique, 
Allahabad. 

mir Oddin, r/o 
ahabad. 

p. Srivastava 
habad. 

L4. Original Application n 

1. 'tipak Ku ar Singh, 5/0 
1B/8A B anahambri Roa 

2. Akhter 	im Siddique, 

174 New
N 
 Aehdori Colon 

3. Mohd. Kaleem, 6/o sri 
P.O. Karehti Distt. A 

Di lip K mar, s/o sri 
Road, C Vil Lines, Al 

r o 

/0 

Viii pa ulki, 

, R/o 9 Elgin 

Km. sha hi Sri Vas tav , D/0 Sri L.N. • srivas taxia 
r/o 347 LIG Govindpui colony, Allahaoad.  

Suresh .ratap Singh, s/0 Sri Ram fresh  Singh, r/o , 

Vi 11 Ch nd Kamaniya, .O. Khuti, P.S. Khera, Di stt. 

Allahab d. 
AppliCant 

Versus 

1. Union •  if lnoia throa 	secrtory, Railway Boar 

Rafi 	rg, New Delhi 

2. Genera Manager, N. ~Ily Rai lway Bnawan, ( Ba oda 

House) "ew  Ik hi. 

3. Chief I Ommercia I Su,  . N . fly Rail.way Bhawa 

(Barad House) Alle Lad. 

way y aager, N. Rly, AliaLab d. 
4. Divisional Rai l  

5. 
Sr. Divisional Comm cial supdt. N. lily, DlA 
Office, 1,11ahabad. 

:esponder 4t.,S 

Original Applicatiu1  no. 648/92 

1  

• • 
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1. 	ha-; 	 S/o 1V,ewa Lal, r/c 71 A Dale Alldpur, 
hl ld aLad. 

41111 
.. 	 rr 

Ver.  s US 

1. :nd-c  	tiorough--General ::.anaaer, I . 	1y 
Baroda House, 1\ew Delhi. 

2. Divisional Rai hyoy .a n d , r, 	. -,ly Al labc, 	c: 

r Divisional Commercial Supdt. 	7,1y All 

Res ponri9nts 

46. Oriqu nal A pplioation no. 731/92 

1. umar i s bra , S/o Sri K.K 	s bra , rip 
26/10, shiv 	 Ailanabad. 

2. Fr nk ..ichard ::J?_nesse, 3/0 Sri 	Vienesse, 
94 	Old 	1..17-,fordgani, 	ld habad. 

c40 

Versus 

1. 	jnio , of India, th rough .jeneral I..iaraoer, N. Ely 
R itShav,an, i3.3-roda. house, New Delhi. 

Divi lona 1 	 :,'Ianader, t,. illy DAM Jf ficc=, 
All: hat.Daci. 

3. c--,eni-r Divisional Commercial Supdt., DRM 
Nav,a Yusuf Road, All6h.cac. 

Responcie nts 

19. Crigi nal A pplication no. 736/92 

1. 	Prai< 	Crindra, i:antsley, 	D. Fandey,r/o 
Viii & PDst Dubaval, Dictt. 

... /Applicant 

Vers us 

1. jniL . of indict, throi-1 	 7oard, 
'1hi. 

2. :one' al :.;anager, r.. idy Railt,ay Ehay.an (Daroda 
Hous ) 



27 // 

3. Chief ommercial Supdt. N. .R1yRailway Board 
New Deli. 

4. Divisional Railway ;:anc::, No. Rly 	Ofi ce 

Allchaoad. 

Sr. Divisional Comme:cial supdt. N. sly, D 

Allah bad. 

R,.3spondents 

Crigi al Applicatiol■ no. -780/92 

1. 	Gulab 	s/o Ra7! Icaur, i/o vill. senapur F.O. 
enapur, Distt jaunur. 

Applica . . 

Versuz 

1. Iinic of India throoigh -Seneral :::anager, N. -ply 

Baro a House. 

2. Divi ional Railway ..;aneoer, I. ly, Allah bad. 

3. Sr, ivisional Co ,zercial supdt. N. Fay, RN 
Offi e Allahaoad. 

... Respond n 

;;rig' nal Applicati n no. 961/92 

	

1. 	Durg.sh 	:Zishr4, s/o Sri C.F. 7ishra R/o 
433—(L Kydganj, AlLandhad. 

Fer eshwar prasad rivedi, s/o Sri R.K. Trivecd 
r/o I16—A Bahadur anj, inakur Din Ka 
Dis t. A llahabad. 

a, r/o 

	

3. 	;i:eh•nra prasad Mislra, s/o Sri K.F. Mis abad. 
577 A Nai Basti, Leta Naar, Distt. 

Applic nt. 

Versus 
1. Union of India through General Manacer N Rly 

Barioda House, 	Delhi. 

2. Chi -f Commercial iupot.,N. 	Baroda Ho se, Net 

Dr]. 

3. Div sional Railway ::ianager, N. Rly Allah t d. 

4. Sens or Divisional Commercial Supdt. DRM 

N. 1Y Allatiabad 

 

\v1 
Reponde is 

   

     

      

• •• 
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-i.e  

uriginal Apphic6tio PO. 367/92 

Dinesh H:asad iJandey, S/c Sri H.N. Fandey, ry( 
viii. 3elwan, P.O. rahara, 	;!.irzapur. 

• • • 

Versus 

1. Jnf, 	India through 3eheral u,anagey 	:;1y 

2. 

 

Div sioral 	:anaier, No. 	Hlihabad. 

3. sr. Divisional orcial s.1pdt. N. Rly Hllahabad, 

Req.)ondents 

Chi inal Apclication no. 1203/92 

1. hna Lal s/o Sri 3. Sancti, r/o 12/14 
I.C. Cony cund, Hll habad. 

2. hdra ir: gh s/o Sri J. Singh, r/o 2/45, HaMd Nand 
r, :„atiyara Road, AllapiI, Allahabad. 

3. Her' spanker 	s/o Sri itann :-;utar Singh, r/o 
2/4 	Ra—m, i';.and i agar, ;.latiyara Road, Allahabad. 

4. Tej ahadur Ram, s/o Sri Dal Singer Ram, H/o 
87— /2—C, Bagnambari Rcad, 	 Allahabad. 

5. fog ndra tath,s/o Sri Dudh bath, r/o 535, Colonel Gurj 
H11  habad. 

tip iiconts. 

Versus 

1. Uni n of ]ndia through general :::anager, N. Rly 
136r da House, ReW Delhi. 

2. Div sinal Railway i.anaer, Northern Railway. 
All babad. 

3. Sr. Divisional Commercial Supdt., N. Rly 

1Acs_on-uents 

• • • 
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54. original Applic,,tior no.1207/92  

1. Suresh Chandra Supt r  8/o. Sri Roja Ram Gupt 
r/o 213, !'.:ew Rewa BJiiding, Leader Road, 
Allahabd. 

2. perthL sarthi Dobdar, s/o sri it.K. Dobdar, 94, AKdr  
pur, Allahabad. 

rDclical S . 

Versu 

1. Union cf India thr. ugh [3eneral Mana .2.er, N. Rly, 

Baroda house, N. Be hi. 

2. Divisional Railway Aanager, N. “ly Allahabad. 

3. Sr. Divisional Commercial supdt. N. Rly Al ahabad. 

Respondc ts. 

54. Urigianal A pplicat_on no. 1345/92 

1. KrishanaKant Srivastava, a/o sri (1.ate) 
Srivastava, r/o iiaa a Nam Nagar, Bhardwaj 
Allahabad. 

2. Smt. .1sha ,ani Srivastava, w/o Sri D.C._ 
r/o 520KL Kydaanj, Allahabad. 

3. Raesh Srivastava, S/o sri Kripa shankar, -) 
72— C/2, :,atiara R ad, Bharadwaj Puram, k 

4. Ghan Shyam Singh, Vo Sri J-I.R. Singh, R/o 
npur, post shivgar , Distt. Allahabad. 

5. Brijesh Kumar,Panday, S/o sri S.K. Fandey 
r/o 46, K,Incha R4i 6anga prasad, ;:alviya 
Allahabad. 

ni Lal 
uram 

ivastav 

r/o 
la ha bad 

vill Na ayai 

Nagar, 

••• Applic nts 

Versus 

1. 	Union of India thrDigh General Manacer, N 
Earoda House, New De lhi. 

. Rly 

bad. 

llahab 

cents 

2. Divisional Rai lway :',',anager, N. Illy, Al1Gh 

3. Sr, Divisional Commercial supdt. N. Rly, 

\ 	* • 
Respo. 

• 
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545. Jrigi nal Ayplication no. 13441192 
	 • 

1. 	Vinod Kumar siivastava, S/o sri R.P srivastavilv 

r/o 151, uir Acdad, Ei-japur, AllahaL,ad. 

Applicant 

Verus 

1. 	Jni.-)n of India throuin :::enral manager, N. Rly 
Earcds 	, t:ew 

G. 	Divi$f , na. Railway ;anaer, N. Rly, A ilahabad. 

3. 	sr. pivii,nal com7,ercial supdt., r. "ly ALlanabad. 

pondpm 

57. Oricinol 	ljtCn nc. 1230/92 

s.M.1 	 s/o Sri S.H. jr a 	E/o 
731 0, —hunsnyam agal, Railway ColJny, A llanaL.d. 

2. 	Dhe rendra ;ath saxena, s/c sri Dc(na Lath s_xena 
E/o =-46-1-47  Earar 	pur, sulem sarai.T,I.,116nabad 

Applic nts 

Versus 

1. Jnipn of India through General manager, N. 4,1y 

ir da House, New Delhi. 

2. Div sion,A. RailNay Menager, N. idy Allahabad. 

3. Sr. Divisional Comercial superintendent, N. Rly 
Al anabad. 

ilespordents 

f.) § , Jr ginal A plicat:or no. 123/92 

1. Pr m sh&nker, 	G. Shanker, r/o 66/31 Kala 

aLda, Hlatgana, ,Allanabad. 

2. ,eshr lath 3har:Tla, /c sli Ram 131— i:irala Nagar 

Lu know. 

... Applicant. 

Versus 

1. jn on of India throgh General anacer, M. 1-ay, 

Hose. AllanaLad. 

2. Di isioral Railway Mana.le12, N. Ely, Allahabad. 
- 31 
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3. 	Sr. Divisional Comorcial Supdt. N. iily A11 ho bad. 

itesponcie t 

59„. 	 Appli catior no. 647/92 

1. 	Verun Kuinar...abuida, $/o Sri 	Shukla, r c 
79 A ..:_inhazpur, Beni 1<a- Hata, All;:haoad. 

Ve rs UF 

1. onion of ]ndia through 3.27-le al !..lanager, N. 
Baroda House, New Delhi. 

2. DiVisional Railway :%lanaer, . Tay, Allahab ;d. 

3. r. Divisional Cor,n)e—cial $;updt. N. Illy 
Al la ha bad. 

Responden s 

N 
69, original Application no. 494/95 

1. 	Suresh Ku-nar s/o Sri rulsi Ram r/o 25, Luka Gard, 
• Al la habad. 

Aot,iicant 

Versus 

1. "Lind_ _n of nida throe ;h C4eneral Manager, N. } 
Beroda House, New 	hi, 

2. The Divisional Railwdy Manager, N. Rly, All. habad. 

3. The Senior Divisonal Ccinmercial supdt. N. R y 
Allehabad. 

4. Sr. Divisipna I 

5.  cjr. Divisional 

Olt% Original Applicati Jr, 	495/92 

1. 	Ranjni Kant Patel, ,r43 Sri Chandra Shekhar, 
2, Rama "and Nagar, Aalapur, Allahaba. 

• Applican e. 

32_ 

• • • licant 

  

Personnel 'Officer, N. lily, A lahabad 

Ac 7 0unts Officer, N. Rly A1l= habad. 

• Responden s 
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Versus( . .  

1.- 	Jnion of indi,  throob the Genelal 
::ew Delhi. 

2. Railwcy ;.;onager, 	. 'ray 

3. Sen ro Divisional Commercial supot. 1\. Rly Allanabad. 

4. Sr. Divisional Peisollnel-Officer, 	Allahal.ad. 

'zr, Divisional ,cco.ints Officer, 	P.ly Allah Lad. 

62 • 	44.,  .4 
1f7,cti:)r-,  no. 513/7:2 

pre ha 3hankai Yadav, 5/o Sri R.F. Yad v, r/o 
hron hill 7load, Allaabad. 

.. Applica nt 

crsus 

1. 	
Jn 

Pa oda house, NI.N Delhi. 
on of :r.dia through General .,a:Iager, 	Tay 

2 	Di isional Rallv.ay 	 - Allahaad. 
.  

3. "ir Divisional Commeerciol Supdt., 	Allahabad- 

4. sr Divisional perosnnel officer, 	Rly Allchabad. 

Jo 
Divisional Account Officer, N. Pily Allak.Pbad. 

... Respondents 

6a 

1. 	Anil Ku:Jar 7,rivastava, s/o sIi V.K. Urjvastava, 
o ly Cuarter,sud:roL■,r   

G. 	akash CH,ndra PonCe, S/0 	 iandcY, r/3 

11/34 	P ur, Allahabad. 

3. 	Frhesh PIEtap 	 Sid R.T.-). 
v1.1 	P.C. KOtvva•Tehsil 

;=.Laratji 	S/° SIi 3.i. r/o 36-3-Ahiyapur, 

VersAs 

Applicaton no. 507/92 

Allahaba . 
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1. 	Union 0 
Rail 

India through Secretory, Railway Board 
wan, New 

2. 	General ;,tanager, N. R y Earoda :iouse, New Delhi. 

3. 	Chief C mme rcial Supdt. N ..Riy, Scroda House,'  
Del ,i. 

0 

4. 	idvisio)al Railway ,ariac:er, N. R1 
Allahab d. 

J. Senior ivilonel Commerdial Supdt. N. Rly Al:ahabad. 

   

6. 	Statibn Supdt. N. Rly Allehabad. 

... Respondents 

6A0  3riqina► Application no. 632/92 

Malaya ant, Sio Sri S.K. srivastava, r/o 328 
Daghamb ri.liousin7; scheme, Bharadwajpuram, 

d. 
AF:plicant 

Versus 

1. Union of India, throiah :Eneral anaoer, N. Rly 
New 

2. Divisiolal Railway .:tanager, N. R4, '.11ahabaJ. 

3. senior ivisional Comnercial supdt. N. Rly Allahabad. 

... Respondents 

. ori,:in 1 Application no. 476/92 

1. 	Shashi Kumar Srivastava, '/o Sri Laksh-1,,,n Frasad 
srivJs4 ava, r/o 155 Eiaa:lari or ih Niranan Yojna, 
,ilaha ur, :11ahabad. 

Applic3nt 

Versus 

1. f India throu7t General Manager, N. Railway 
;souse, New DE:L-1i. 

2.  Divisi •nal Railway 	 . 1 . 11,1habad. 

3. Sr, Di isional Commerial SU; jt., 	 „llanabad. 

4. Sr. DiAisional perpnrpl Officer, N. Rly Allaauad. 

SrJ. visional Acco_ints Officer, N. Fly A llahaba3 
0 • 0 Respondents --3v 

111111.--:--L-106M-177:171: 
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Jxk 	Appli cat 3 Dr nu. 477)92 

zuh Kur,s/u Gil Cyan Cand, 
Lauo , 

r/.., 42, L,Z'tEi 	ka 

• • • Applicant 

1. 	ini'Ln of ]ndia throlgh General ;,-,anager, 	. 
Baroaa 	!\,eVvr Delhi. 

Divi:i_al EiO±lyay ,:anaFr, 	y 

Sr. D 	 Supdt. : . 

4. Cr. D 
	

F erosnnel 	 Rly Al: audd. 

5. sr. 	vLiur1a1 Accounts. Lffioer, E. Ttly Allahebad. 

spondcntS 

37. 6ri1 	AppEcation no 221/93 

' 

.J O 

nd a sinqh, 3/0 Sri T. Singh, r/o Tajur FOsL 
al ih, 	 Distt. veranac.i. 

2. 	RaleSiurar 3in9h, s/c 3r1 	:ingh, i/o 
T61;)u Post cakaldhi, 	Sakaldih, Distt. Varanasi. 

o • • Applioant 

Versus 
jnin f ndia throJ7h General ;.lanager, 	Oly 

:3oard; Baroda House. New Delhi. 

ef C Herc11 supdt. 	 iiaruda Noue. :,, ew Delhi 

3. Wvis or,al 	 Allah:..bad. 

4. Si . 	 supdt. 	 b3C: • 

iliesponntc 

■)rigiral Applic:3tion no. 220/93 

I. 	Sarijc Narain Prasad, S/ó Sri R.L. Prasad, r/o 
22 Le h no. 1. ;:cw ;,;ehal, :;,ughalsar. 

2. 	Huxi arir rasad, s/0 7;ii R.10. Prasad, r/o vll Ne .filpur, io!-A charaon, Distt. Varanasi. 

00* App l ican t 

- -.35" 
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Versus 

1. 	Union •f India, through 3eneral i.lanager, N. Rly 
flallwv Board, Darodo House. Ncw Delhi. 

chief 
New De 

ommexcial 314_, t., N. Rly Baroda 1!ous 
hi. 

  

Divisi nal Railway Manaer, N. itly4  Allahab 6. 

Sr. Di isional Commeccial, Supdt. Northern ailv'ay, 
Allaha•ad. 

flesponde 

63. ,original Appldo,'„f ,.' no. 219/93 

1. Ram Siigh Yadav, S/o Sri S.A. Yadav, r/0 vi 1. 
PuraLar0a1, P.O. Suhansa, Tehsil Patti, •'stt. 
Pratapgarh. 

2. Tima S.anker Yadav, S/0 Sri R.L. Yadav, r/o vill. 
Behda 1 Khurd, P.O. Gaura, Tehsil patti, Distt. 
Prata garh. 

3. Om! pr kash, S/0 Sri R. Dular, r/o Vill. Behdaul 
Khurd, P.O. Gaura, Tehsil Patti. pratapgarh .  

4. Vasud v, S/0 K.N. Ya'av, r/o Vill. Kudia—ka—pura 
TOsi Machchalisahar, Distt. Jaunpur. 

Applicants 

Vercas 
1. Union of India throLgh General manage', Nor 

Railw y Railway_DcarJ, Baroda 

2. Chief Commercial Supdt. N. Rly, Baroda :lour  
Delhi 

3. Divis oval Rail•.ayan3_er, N. Rly Alia aba 

4. 3r. D visional Comor?rci,1 Supdt. N. 1-.]y 8  Al 

.8. TC3dOnde 

thern 

• New 

d. 

lahabad 

nts. 

74 	rigi nl Application no. 197/93 

1. Chet irgh, s/o sri Iaj  D,..hadar Singh, r/o Vill. 
Inarg on, 1- .)st semraha, Distt. V,ran6si. 

2. shiv ,;mar,i4ishra, 's/0 sri R.p. riishra, I/O 
Vill atihera, Post Deonahti, Distt. Allz-tabad. 

3. Vinod Kumar sinc-,h, 	s,i 	 r/o 
v111 ,aon, post sem:adh, Distt. 

- 



• 

• 

4.1.  • 

• 

  

  

Chaadra Tripathi, s/0 ;r1 3.5. Ti Jth 
i/o ill. ihiee4ura, PJst 34idaLad, Ditt. 4915:a.a6. 

;Krist1J1 	 s/o 34i V. Live, r/3 
vfL11. Topu, 	 D-17,tt. 

• • • 

 

VersUs 

inip) 

 

o India thro._Igh ,neral  
3arod.. 

. i& Car:mercial SLipdt. LaIoda 

i:,anager, 3.. rcily 

Commercal, SJpdt. 	Rly, 

... Respondents 

7i n21 Applicatlon no. 162/93 

1. 	1:Ter;-: ;hanker, S/o SriH.N. Pandey, 
Tola Allahabad. 

	

2. 	sarljav r(.1,161, srivasteva, 	S/, 31i (L_Ie) 
Stivcs-zavJ, 1/0 16/11 I.ew Sohhbatiabaqh, All la 

	

J. 	]it 	:,,ihfAa_, s/o sri ANK. Adhik5,1i. 1/0 695-a,  , 

Lcc., culmy Allahabad. 

	

4. 	Jaodi3h pras3d Srivastava, s/ sri ( -ate) 
31.1'. 	/ a3tava, r, 97/A, Karbala, All&-latad. * 	 / 

	

. 	11aje.dre S lasvat, 3/0 Sl i p.s. saras%,t, r/o 
03 Salin-,n Tola, AllahaLa.:. 

	

o. 	an i - a:cash 2rivast3va, 3/0 '-;ri i- ...L. silvastdvr,', 
r/r) •'%:.; (34) '2aghaiLari Colony 3/3 AlLap,,r A1lal.c3ad. 

	

7. 	,,i hilesh lc.) 5: 	srivastava, 370  3ri T.1, . 32 -v-cav,: 
L/__; _]h,:shyam 1,aqar li,:ili. ay Colony ;,:ilhabacl. 

•t.,v-, J,os" :,,I ,.‘11_,...L_Ia, „du ---,... ,,,,o. Si  
i/o ;E/11 3ar,'oc2,aya 1\3sar, ,Ail.' , aL, ao. 

	

. 	-c7n jrJ,1;1 :vstsva, 3/= 3-ii 3.3.  
1/3 ;_lii (::_"rDcZyJ 	335;1, A_LLhauad. 

iu. 	 1.i fma, 3/0  31 (.S. Vezma, r/c)  
33/132— 	al-  3 Road, 

• • ,c t 

v,rsus 

.4. • 
	inf -in of 	throgh 	Uanager, 

-) • 

_3 ? 
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iiailway Board, F.:,rodE :louse, Al New Delhi. 

2. Chief Personnel ul-ric4r, 	 3.3rcd-i 
lew De lhi. 

3. Divional Railway ,',c7ager•, 	Lly, Allahaba6. 

4. Senior Divisional 00Amercial Supdt. 
AllahaL(d. 

HesponJants 

Ori ci Ji Applicati on no. 161/93 

1. Lhec Kum:r Yada 	A v, S' 
Alo)iipagh. ,I,i1L3ban. 

2. 7hailen6ra :.i,haiVerca, S/0 Sri B.Tra 
3C1141—A/ 9E :ilak ia%;ar, Allahatad. 

1. 	Km. Raieshwari, D/o Zri Ram Dass, r/o 2/92—A 
:tar anand 1:agar, Alla-ab6d. 

4. Sunil Kumar Sriv.:istaa, ::/c Sri A.N. Srivastava, 
r/o 127 :latira Road, /:,1,3abad. 

5. iiejesh K•Jma 	 n r, s/o szJ S.F.L. Srivastava, r 
E.C.C.1..Sriwstav,:, Sudamadih, Dhanbad, 

6. Awadesh Kumar singh, s/o SLi J. Singh, r/o s.irahiya, 
Post T±,ansdih, Distt. Dania. 

,J11 

Verma, 

r/o 

Anjeni Kumar •srivastavar-  s/0 sr! 	Sriva5tava, 
r/o 28—A Krishan 	AllahaLad. 

I 

8; 	al. urivhnAlaamd:/o Sri T. 'ath r/o 

9. Sham Frakash 	 s/ o Sri P. 
En 54 Bag1.-nmbari CoLony,,Allahabad. 

10. Lent Kuirar, s/o sri :rem Kuar, r/o 
sohbatiabagh, Allatbad. 

• • • 

Versus, 

54:).-0 3 anshy-

rjo 

16/11 :ew 

1. 	Jnion 	 thra.-,jh Generul .:anager, 
Baroda House, New 

Chief Personnel OffiLer, N.. 1-11y, Baroda HoL se, 
New Delhi. 

3. 5luis1Qnai 1;ailway. anacjel, j.. !Jy, 	Allahzbad. 

4. senior Divisional Cmric-dial supdt. . hly 

• 

\ ... :--,e3pon.f.e-.ts 

• -3 8 
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v.,-;.) • 
	 Original Application No. 150 of 1993 

1. Shri Dhirendra Kumar Mishra, 
Shri H.M. Mishra, r/o 23/47/107 B 
Indrapuri Colony, irk.11ahpur, 

41/411anabad. 
Applicant 

Versus 

1. Union of India through Genral 
Manager, N. Railway Head ,quarters 
Yff ice Baroda House, New Delhi. 

.... Respondents 

OHDE R(Rt.SERVb.D) 

;JU6TIa B  C. SAKSENA V.0  

This bunch of 72, cases in all involve almost 

identical questions of fact and law and reliefs also. O.4 

83 of 1992 is being treated as the leading 0.. The number 

of days of working varies in each of the 0.ak and broadly 

the period of working of the applicants as Volunteer Ticket 

collectors ranges between 5 to 18 days and that toe on the 

allegations made by the applicants in the month of January 

1982. 

2. The applicants alleged/  that they had worked for 

the period. indicated by them in the various 0.ks 7 in the month 

of January 1982 (4 Rs.15/— per day. The aleillicants allege 

that on the basis of Railwa* Board's letter dated 6.2.90 

they made representation regarding their re—engagement as 

Volunteer Ticket Collectors since they had worked prior to 

17.11.86. 

3. Reliance for the claim is based on the decisions 

of this Tribunal as also the P.8. in a few 0.hs preferred 

...P39 
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by persons similarly circu 

therefole, have sought a re 

iespondents to re—engage t 

Ticket Collectors or Mobil 

Rules. They have also in 

direction be issued to the 

tioners on duty and pay ba'  

the date when they first p 

ment. 

4. 	The respondents hey 

filed a counr affidavit 

affid.avite 

The applicants have 

The applicants have admit 

short stint ranging betwee 

January 1982. The Railway 

is annexed as A,nnexure Al 

also been annexed in the s 

the said letter shos that 

dated 26.8.87 of the Centr 

Principal Bench, New Delhi 

Mehta and Ors Vs. Union of 

of the SLP No. 14613/87 b 

on 7.9.89. The Railway B 

off' date for being consi 

regular employment agains 

proiraed to he 14.8.81 w .  

Paragraph 3 of the circul 

for the claim in the presa  

tanced. The applicants, 

ief for a direction. to the 

applicants as Volunte 

Booking Clerks as per xtant 

me petitions prayed t at a 

espondonts to take th peti-

; wacles from 10.12SC ill 

esented themselves for engage— 

resisted the petition and ha 

also a supplementary counter 

filed a rejoinder affidavit. 

ly  not re—engaged aft r their 

b to 18 days in the m nth of 

Board's circulars ;late 6.2.9 

o the leading 0.A and have 

me of the O.As. 	p_1:‘Isal of 

in the lioht of the jj gment 

1 Administrative Tribu al, 

in O.A. No. 1174 of 1934(Nbera 

India and Ors) and c!ismissal 

the Hon'hle Supreme C1.4rt 

rd has decided that the 'cut 

red for absorption in 

regular vacancies earlier 

be substituted by 17411.86 

letter is the anchor sheet 

t U.A which reads as 
	

det:— 

4)40 
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A 

In regard to candidates engaged as Mobile 

Booking Clerks discharged consequent en 

di#Continuance of the scheme by zonal 
Board's 

Railways, as a result of/146804 letter. dated 

17.11.86 or any earlier instruction to the 

same effect may be re—engaged as Mobile 

Booking Clerks as and when they approach 

Up Railway idministration in regular 

employment may be considered after they 

complete 3 years •f service as Mobile 

Booking Clerks in the same manner as in 

the case of other Mobile Booking Clerks 

covered under pare 1. " 

	

(7. 	In paragraph 1 attention was invited to Railway 

BoardIS letter dated 21.4.32 and the 'cut off date' 

provided therein was 14.8.81. 

• 	We have heard the learned counsel for the parties. 

	

'%* 	Shri B.B. Paul, counsel appearing for the respo- 

ndents raised a preliminary objection that the 0.d-Ls are 

barred by time, 'aches and acqui'soonce. 

	

le. 	The learned counsel urged that the applicants 

have not been engaged after January 1982. He further 

submitted that. the Railway Board's letter dated 6.2.1990 

does not govern the applicants who alleged to have worked 

for a period between 5 to 18 days as Volunteer Ticket 

Collectors. He further submitted that the applicants were 

not discharged consequent to discontinuance of the scheme 

by the zonal Railways as a result of the Board's letter 

dated 17.11.86. Their discontinuance had taken place four 

%=11- 	...p41 
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years earlier and not on the basis of the Railway Board' 

said letter. 

The respondents have also disputed the correctness 

of the averment made by the applicants about their having 

worked for the duration indicated by them in each of the 

0.As. The applicants in support of their assertion of 

having worked in the year 1982 for a number •f days indicated 

by them during the 1 Kumbh 'Bela' have 4a.o,en annexed, copy •fa  

certificate stated to have 

has given out his designat 

6.11ahabad. Copy of such a 

 

been issued by one Ram Das who 
Head 

on as/Ticket Collector kON, N. Rly 

certificate has been annexed as 

 

   

,rinexures A,-3 and A,...4 to t e leading J.ii. Shri B.B. Paul 

submitted that Shri Ram Das was not competent to issue this 

certificate and the said certificate cannot be treated as 

proof of the working period of the applicants indicated in 

the certificates. We, however, feel that it would not be 

necessary to enter into this controversy for the purposes 

of deciding the 0.i.i6. We, roceed to decide the 0.4k in the 

light of the claim based • the provisions of the RG ilway rl 

Board's circular letter dated 6.2.90. we, however, make it 

clear that we may not be understood to have accepted the 

claim of the applicants with regard to the days of their 

working. We ay take up the plea of the Oas being barre 

by limitation. hamittedly, none of the applicants initiated 
-c'icial 

anyi 

	

	proceedings in any court to challence their 
iA- 

discontinuance made in January 1982. The Central k1/4Amini-

strative Tribunal was constituted in November 1985. These 

Otis have bee4 preferred in the year 1992, 

14. As noted hereinabove, the basis for the claim 

apart from the provisions of the Railway Board's letter 

Dated 6
.2.90 is certain decisions rendered by this Bench 

ts_ 	 ..p42 ‘'"c- 
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of the -Tribunal. The said 0.As are 0.A. No. 722/9c, 

Rajendra i.umar Srivastava Vs. union o')" India and 3rs, C ,A 

No. 471/80 Mukesh Kumar Srivastava Vs. Union of india and 

urs, U.A. No. 6746791 ,"iada..n Mohan Pandey Vs. Union of india 

and Ors. No doubt, in these cases orders fur re—engagement 

of tne applicants therein had been passed. un the material 

placed in the supplementary affidavit we find subsequently 

in several other cases 6::cided by this Bench of the 

Tribunal, a different view was taken when it was pointed 

out that the Railway Board's Is circuLr applied to Mobile 

Bookin2 clerks and the decision in Neera 	hta 's cese was 

in respect to Mobile Booking Clerks. This distinction was 

noted -.011.1e allowing a few review petitions in some v.As 

and in L-.A. No. 131/92 Lalji Shukia and Ors, the only 

directie ∎  given was that the respondents may con,:.ider end 

analyse the cases of Mobile Booking Clerks and find out 

if any schem? can be framed by them laying down a parti-

cular criteria for re—engaging them on casual 01 daily 

basis. k,ainst this decision, the Railway Authorities 

preferred en SLP before the Hon. Supreme court and the 

Hon. Suplerile court by an order dated 7.4.94 passed the 

following order:- 

" Delay condoned. The order only gives a dire-

ction to the petitioner to find out any scherr 

can he f i amed. The Union of India 

can examine the matte rye and if it is 

not possible to frame a scheme, record 

its finding accordingly. There is no 

obligation cast by the impucned order 

that the scheme should be framed in any 

case subject to the 	 SLP above  observations thp 

is disposed of". 
p43 
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i4b *vei 	vat itlas Alutkpeditird:::-04-tritibtVW-VrileNeVideiirfA 
subsequently, the Railway administration considered;; the 

possibility of framing a scheme in the light of the dire- 

ctions given in Lalii Shuklals case 	bythe—Bench of this 

Tribunal which was 	• o repeated in some other (:).),s which 

came for decision subsequent to the decision in Lalji 

Shukla's case. 

1/, 	The Railway iAdministration in the supplementary 

counter affidavit have inOicated that they have taken a 

decision that no scheme can be framed for Volunteer Ticket 

Collectors fair absorption and regularisation in group' C' 
ei 

category posts since this would militat/against the statutory 

provisions laid down for Recruitment of Ticket Collectors etc 

as contained in Para 127 of section B of Chapter I of the 

Indian kailwa~r Establishment Manual 1989 Edition. They have 

further takenHthe view that no such posts or vacancies exists 

on the Railways for Volunteer Ticket Collectors/Mobile Booking 

Clerks for their re—engagement on casual or daily basis. 

13. 	It was also held that re—enagagement will burden 

the public exchequer and will also enlarge backdoor entry 

and will aff4t reservation policy as contained in ku-ticle 

16(4) of the (institution of India. It was also held that 

framing of such a scheme for'' those Volunteers who have clearly 

worked for a period if merely for 5 to de days will be against 

public interest as the post'filled up by them are generally 

by direct recruitment through the Railway Recruitment Board 

open for general competition and the eligible persons at large 

would be deprived of their legitimate rights. 

...p44 
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Admittedly, this scheme has been given up after 

A7.11.86 and the Railway hdministrati.on has for cogent reason 

indicated t4at tt was not feasible to draw up a scheme Efi 

re,uired in orders passed din various 0.J.s 

Shri B.B. Paul hos also invited *um our attention 

to certain decisions in review petitions which were allowed. 

trtY 	On the basis of an anology of the decision by the 

Principal Bench in 'Neera Mehta's case direction for re—engage 

ment had been passed. in the 0.4s. While detaidlpg allowing the 

review petitionspe$itions it was noted that the decision in Neera 

Mehta's case was confined to Mobile Booking Clerks and there 

is no parity.  between Mobile Bookin Clerks dna Volunteer. 

Ticket Collectors. The present applicants full in the later 

category. 

16. 	quite a large number of decisions have been rendered 

from time to time and the view taken in the earlier decisions 

have been washed down or even not accepted in later decisions 

and a direction to draw up a scheme was only provided as in 

Lalji Shukla's case(Supra), which WAS followed in many other 
subsequent decisions. The turns and twists which have taken 
place in 

the view expressed on the question have been 
referred 

to show that the decisions of this Bench of the Tribunal on 

the basis of which the applicants /claiming similar benefit 
are .  . 

being extended to them do not hold the field. 

4.e,  may now take up fPr consideration the plea of 
be 	of the 

the applicants •:.hat the/aecisions in SOUP O.A6 in favour of 

similarly situated persons may be extended to the applicants, 

it is now fairly well settled that thejudcment of t 	
0 

he Tribunal 
,e 



Give a fresh cause of ion and the period must be co nted 

from the • -, te the claim elates. 

...p46 

:: 	4 

  

k. 

fibi that ,atter of any 	urt cioes not give rise t 

Cause of action. It 
	

the orders of the authority 

concerned or their inaction which give rise -.co the 

grievance and the taus- of action based upon t 

je considered for pure•_s of determining whet 

's ha 

,er the 

petition is barred by me under the provisions of S 

21 of the Administrati 	Tribunals Act. 

13. 	As was noted by he 2,adras Bench of the C2ntra 

Administr tive Tribune in a decision reported in (i994 ) 

28 ATC pg 2L 'Tamil N 	Divisional Accountants Assn • la- 

tion and 	s. Vs. Unit of India and Ors, this positi•n of 

law has b-en clearly of ir ►ed in the judgment f the 

Supreme curt in 'Shoop Singh Vs. Union of end a and •J. • 

(1992) 21 TC page 675. Before the Madras Bend the 

question f delay was r ised and it held that ince th 

delay has net been satisfactorily explained t 	0.A wa 

rejectedn the ground of limitation alone. In that 

case an o der adverse t the applicants was passed cn 

14.1(.).86. A decision o a similar order was rendered 

by the Ch ndigarh Bench of the Tribunal on 1.5.91. T 

after the applicants Association moved in thE matter a d 

made a re . resentation. 5 years delay was held as fate 

19. 	A ull Bench of he arnakulam Bench of the 

Tribunal n a decision 	portd in (1994) 28 Al- C 177 h -s 

also taken the view th 	decisions in similar cases ca .not 

tc 
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21, 	The Hon 'ble Supreme Court in 'Whoop Singh ',/s. einion 

ol India snd L)rs (Supra had interalia, heldthat"inordinate 
is 

and unexplained delay and 'aches by itself/a good ground 

to refuse relief to the. petitioner irrespective of the 

merit of his claim. It was also observed that Art a  14 or 

the principle of non—discrimination is equitable principle°  

Therefore, any relief claimed en that basis must itself 

be founded on equity and not be alien to that coneepc". 

21, 

recent de 

y also refer tc a relevant observe;,ion made in a 

siun of Hon, Supreme Court in 'Ratan Cbantra 

Samant ano L,17s. Vs. Union of India and Lirs reported in 

1994 S.C.C(LLS, page 182. The petitioners before the Supre-

me Court in that case were casual labourez of south eastern 

They eere alleded to have been appoiAted between 

1964-69 and :epresented between 1375-78. They, through 

their petition sought a direction to be issued to the opp°  

parties to include their names in Live Casual Labourers 

R' istcr after due 

according to their 

amongst others ami 

screening and to give them re—employment 

seniority, The basis for the claim 

was a few judgments rendered by the Apex 

court in 1985 and187 directing the Railway Authorities to 

prepare a scheme and -to absorb the casual labourers in 

accordance with the ir seniority. The petitioners appeared 

to have made a representation in 199C to the Authorities in 

which it was allegod that they are not followinc the orders 

of the Supi e Fe court, High court of Calcutta and Calcutta 

Bench of the C.A.T. In the facts of the said case the Hon. 

Supreme Court, took the view that since no explanation has 

been given as to why the petitioners did not approach till 

199U held that two questions arise; 

.0 .p47 
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are 
whether the 	titioners/entitled as a 

matter of tl t to reemployment. 

whetherthey .cve lost their right, (ii 

     

     

22, 

following 

if any, due t' delay. 

While de in° with the said question the 

observation 	made:- 

Delay itself eprives a person of his 

remedy avail le in law, in abv:Pnce of 

any fresh cause of action or any legislatio 

a person who has lost his remedy by lapse 

of time loiise his right as vvell". 

'12 ....„7. 	 A Full Beach of the Tribunal(PE )  while 

deciding ',As 767 and 8 2 of 1989 made the following 

relevant bservation:- 

" It is not opener to court of record to 

pass an or er in respect of persons who 

are not ev n present before it by any 

applicatio or petition. In this view 

of the mat - the view taken in the 

case of one or more employee by a 

forum cannoc be it_so facto made 

cable to ai other employees in t 

judicial 

ppli-

e same 

cadre, rank or situation by anoth r 

judicial f4 um." 

This observation also su ports the view taken he,reinab 

that the judgment in a c se does not give a cause of 
-who 

action to another employe,/claims to be similarly 

circumstanced as the app icant in other case earlier 

...p48 
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Paul, 1^reed counF.d1 

the .-,..a.-,pondo nts have invited ow atter,tion 
	decision 

lendared by the k,incipal Bonch in 	 C.1-lal:raborty 

Linion'of infiai  arid ors, .eportod in ,1.94 	ATJ 332. 	in 

the raid case the fats are almost identical as in the 

case in hand. The applicant alleged that he vas engaced 

flobile 	 Clerk from 	 and had not 

been ence,7:1d :'-ereafter,. He made a representation statino 

th7the hac .,.o:J:ed for 12 da-2•e- in .1.98.., and in vie‘l, of the 

C irctilar :f the 	 _Board dated 21.f,012 he be also 

  

considered for absorption as Mobile Ba;)1ing Clerk. The 

pplicant's representation vas rejected and he was informed 

that he cannot be absorbed in terms of the letter dated 

12.6.92. in the said cose the applicant t.aseci his claim 

on the :tHsis of a decisic-n of the F.B. in a siA:lar bunch 

of the 	sc-s. The Division  Bench took the view that 

there 	no parity or sirnilTrity h.etwee7-: the applicants 

case 	d HL.he. applicants in the bunch of cases decLdr:::$ 

earlier, 	•It was held that sine thc,  services of the 

applicant, Was not discontinued as a result of 

lett,er doted 17.11.66. the ap, licant's 	.:as 

(were d by pare 3 of ,he 	 Board 's letter 

Since he vas not dischcirc2ed consequent 

continuance of the scherri? by the zonal Railv-:ay 

ult of letter dated 17.11.66. The same situation 

herein also and •iehave already held accordingly. 

nc 	1n the said case, ,:eforrina to the decision of the 
LJO

Supreme court in 'Shoop Singh Vs. Union of India and L:72L- s 

(Supra) ), the ..luestion of delay ...as also 

24, 

Board's

/ nod  

d ate d 

upon di. 

as a res 

obtains 

o .C; Co 

_AligussuiA 



considered and it was he d that the petition was barred 

by limitation,\  the cans; of action having accrued ati in 

July 1985. The said 0.4 as filed sometime in the year 

1993. 

26. 	 The learned counsel for the respondents also 

invited our attention to another decision rendered by the 

same Division Bench of the Principal Bench in 'Anil Babu 

     

:; 	49. 	• • • . 

 

     

     

     

      

      

      

by limitation as provided 

Sharma Vs. 

pg-64. 

2$. 

Union of India and Ors reported in 1994(1) ArJ 

The petitio s before us are clearly barred 

in Sec. 21 of the Administrative 

Tribunals Act. The prov4ions of the Railway Board's 

letter dated 6.2.90 is not attracted and applicable to the 

applicants. 

2g. 	 Admittedly,  

since after 17.11.86 and 

cannot be lost sight of. 
the 

be granted/re lieprayed 

raised a plea that one Sh 

nteer Ticket Collectors h 

list of 1982. It is, the 

the scheme hasx been given up 

s no longer in force. This fact 

The applicants therefore, cannot 

or by theme The applicantS also 

R.N. Shorey and i2 Others Volu-

ve been included in the awoved 

efore, pleaded that the responde- 

nts have been given re—en agement to some Volunteers as 

Volunteer Ticket Collectors on Pick and Choose basis. 

In the count r affidavit, it has been indicat 

that the 12. persons named n pars 4.10 of the leading O.A 

had been re—engaged-as 110b le hooking Clerks and not as 

Volunteer Ticket CollectorS. The allegation, therefore, 

hak._ been denied. Be that 

be entitled to the relief 

as it may, the applicants would 

laimed by them only if it is 

 

based on any statutory proifision. The act of the respo- 

ndents in re—engaging a fe vdlich has been satisfactorily 
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e xplaine 

tie 	appl 

strength 

to 10 

by the r 

will net give rise to discriminatory treatment. 

cants in effect are seeking re—enoag2ment en the 

of having worked for a period Danging between 

-yso which also is doubtful,and has been disputed 

spondents. 

31). 	 in view of the discussion here inabove , en 

a totali y ol the circumstances we are not pursuaded to 

slant th re fiefs claimed for by the aeplicants. The C).As 

lack rm r't and 	accordingly dismissed. No order as to 
c‘st\ 

costs. 

?J. 	 The copy of the juogment shall be placed 

0.1 each f the 0.As which have been decided by this common 

j Jbgmeht 
ow- 

( K . 	H UK UMAR 
ER (A) 

( B.C. SAKLiENA 
VICE CHAIRMAN 
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